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Exemption from Land Revenue in 
Tripara 

4379· SURI B. K. MODAK: 
SURUMATI SUSEELA 

GOPALAN , 

SURI BHAGABAN DAS: 
SURI MOHAMMAD ISMAIL : 

Will the Minister of FOOD 
AND AGRICULTURE be pleasod to 
state: 

(v) whether Tripura GOV6l"JUnent has 
askoo for permission to cancel all 
arrear land reV6nue Oollllumulated due 
to repoated floods and draughts; 

(1) jf so, whethcr romis:;ion of arreOor 
land f(·venue has boon p~rmitted; 

(c) whrthor Govornment have been 
informoo that Tl"ipura Logblativc Ass-
ombly in its last SOSSiOll adoptd an 
ullanimous resolution asking for makin/l 
land measuring up to 2 acres, reve-
nue-free in Tripura; and 

(ll) if so, wheth~r this resolution 
will be given of!{ ct to early 1 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP. 
MENT AND CO-OPERATION (SHRI 
ANNASAHIB SRINDE) : (a) Yes, Sir. 

(b) The· question is under conside-
ration. 

(e) Yes, the resolution, adopted on 
. 26th September, 1969 seeks exemption 

of land revenue for holders of land 
upto 3 standard aeros. 

(d) An amendment of the Tripura 
Land Revenue and Land Reforms 
Act 1960,empowering Government to 
grant oxomptions, is under consi-
deration. 

A1location of Larger Credit. to 
Pertlliam Industry by NaaoDi1iaed 

Banks 
4380· SHRI SITARAM KESRI : 

Will the Minister of FOOD AND 
AGRIOULTURE be pleased to state: 

(a) whether it is a fact that the 
representatives of the Fertiliser in-
dustry have requested the Govern-
ment for alloclltion ef larger creclits 
to the fertili: er industry by the 
nationalistd ba.nks; 

(b) if so, wheth~r Government have 
agreed to the demand of the fertiliser 
industry; 

(c) the extent of increase in the 
credits proposed to be given to the 
fertiliser industry; and 

(d) if not, thl} roasons th~refor. 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGIU-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SRINDE): 
(a) During infornlal coordination 
meetings held by this Ministry, the 
representatives of tho fertiliser illdustry 
haVt requestoc;. for a libom! flow of 
marketing crotlit for fenilis<)r distri-
bution trade. 

(b) to (d). A meeting of bankrrs 
and . of fertiliser manufacturers was 
convened in this Ministry in August, 
1969 to discuss the problems of forti-
liser distribution finanoe. The natio-
nalised banks took a list of fertiliser 
manufacturers 8wl distributors State-
wise and promised to liberalise oredit 
to thom to the utmost oxtent 
possible. The Agricultural Finance 
Corporation, in which most of dlo major 
banks partioipate, has drawn up a 
scheme rooontly for mOIO liberal 
financing of fertilisor distribution trado 
and circulated it to its member-banks 
for implementation. The extent of 
increase i.I fertiliser finance is DOt 
yet known. 




